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SHRI GHULAM RASOOL MATTO:
Sir, tourists to Kasnmir come by road
alse, A ot of tourists come by their
owpn vehicles ang they have to come
through Punjab. Now  for  entering
Puniab there is restriction, They have
lo seck permission froms the authorities
"in Chandigarh. And this has affected
our tourists coming by land in their own
vehicles. 1 would like tg know from
the hon. Minister whether the tourist
traffic has beep affected as a result of
thig restriction. 1 also want t, know
whethey he considers issuing these per-
mits to such tourists right in Delhi, who
" are passing through Punjab to Kashmir?

SHRI S. B. CHAVAN. Sg far as the
restricted area is  concerned. visas are
given at spot. They need not even

+[ 1 Transliteration in Arabic acript.
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apply for the same unless it jg a bi'g
party which would like to come, or who
would like to come ag foreign touists.. .

SHRI GHULAM RASOOL MATTO:
Passing through 5 restricted area,

SHR] S. B. CHAVAN. If i; is passing
through a restricteq area, sq long ag they
do not stay theng in Punjab, I don’t think
any question arises; but still thig
have ty be checked up.

SHRI GHULAM RASOOL MATTO:
They were being allowed.

MR. CHAIRMAN. Please pur 1 sepa-
rate question. Now, Mr. Prashant,

SHRI DHARAM CHANDER PRA-
SHANT. Ladakh is a restricted area
and visitors from foreign countries come
to Ladakk ang they colleci hisiorical
relics and take them away. Is ihe hon-
ourable Minlster aware of it, and how
many foreign touristg Ladakh
during 1984~45?

SHRI 8 B, CHAVAN. [ would be
having separate taformation on this. But
$o far as Ledakh is concerned, it is a
protected ares atd is noy covered by
this question. J¢ the honourable Mem-
ber is interested iy getting this informa-
tion, he should ask a separate questina.

SHRI AMARPROSAD CHAKRA-
BORTY; { want t5 know whether any
restriction hag  been  imposed on the
forzign toursty to gg to Darjeeiing in

will

vigited

West Bengal gad Sikkim: if so, wilt jt
be removed? e
SHRI S, B. CHAVAN. S, far as

Darjeeling is concerned, forcizgn tourists
are given perinity at Bagdogra and that
too on certain conditions for 15 days.. -
And for going to Sikkim, if it is a
tourist party which is going over there,
in fact, we are - trying tp encourage
tourist traffic im thap area, certain res-
trictions are thers and they have fo
comply with thosa conditions.

.
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THE MINISTER OF HOME
AFFAIRS (SHRI S. B. CHAVAN):
(a) The total length of the borde; which
is to be fenced is approximately 3,200
Kms. So far an amount of Rs, 0.74

lakhs has been spent on survey work and
casting of pillars,

(b) Barbed-wire fencing is an addition-
al measure in the form of a physical bar-

rier 1o prevent imfiltration  effectively
apart from deployment of BSF on the
border.
(& and (dy All the infiltrators inter-
cepted at the border by the BSF and also

those infiltratorg received by the BSF
from other security agencieg from time
to time are sent back to Bangladesh,
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SHRI S. B. CHAVAN. The length of
the composite fence is 2700 kms; single
fence ig 500 kms. The total distance of
the fence is 3200 kms. The estimated

cost according to the 1983 estimates of
the entire fence is Rs, 201 crores. On

roads Rs. 240 crores and the total js Rs.
441 crores. According to the 1984 esti-

mate it standg a; Rs. 529 crores. This is
one of the measures. Besides, we are also
going 45 construct border roads and to:
create more staff with a view to see that
al} those whg try to infiltrate - from
Bangladesh are pushed back. ]
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SHRI JASWANT SINGH: What kind
of answer is he giving?

SHRI PARVATHANENI UPENDRA:
The question asked was different.

SHRI JASWANT - SINGH: Thig is a
new thesis aitogether.

SHR1 P. N, SUKUL: 'In view of the
fact that a large number of Pakistani spies
and smugglers infiltrate  through Indo-
Pakistan border also, T would like to
know if, after sealing completely the
Indo-Bangladesh border, the Government
will consider the question of erection of
barbed-wire fencing along the Indo Pakis-
tan border also? - S

| MR. CHAIRMAN.
not arise,

SHRI SANKAR PRASAD MITRA: 1
am putting this question on the basis of
a statement recently issued by the Chief
Minister of West Bengal. Is the Hon’ble
Minister aware that in spite of barbed-
wire fencing and the activities of the BSF
and other agencies, large infiltrations are
taking place from Bangladesh daily, parti-
cularly in some of the border districts of
West Bengal, that in those border districts
the populations are increasing enormously
and that some of these infiltrators  are
trying to get themselves enrolled in the

voters’ list? 4
SHRI S. B. CHAVAN: The work of

barded-wire fensing has not yet been com-
pleted and there are bound to be cases

The question does
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wherein some Bangladeshis try (0 crcss
over to this country. Every effort is being
made by the BSF posted there to push
them back. We are trying to intensify
the construction of roads very adjacent to
the border so as to improve the mobility
of our troops who are posted there, cna-
bling them to put a stop to this kind of
infiltration.

SHRI BHUBANESWAR KALITA: It
has appeared in the newspapers that vil-
lagers along the border are being armed
with rifles and all sorts of weapons to
resist the fencing work and the Bangladesh
Government are creating a force under
the Bangladesh Rifles. And, Sir, they are
keeping the villagers armed with 303 and
self-loading ritles. Sir, the report also says
that a large number of infiltrators are still
trying to enter the Indian- territory. ¥
would like to know from the honourable
Minister as to how many infiltrators have
tried to enter the Indian territory and
how moany of them have been sent back
by the BSF from April, 1984 till now.

Secondly, Sir, I would also like 10
know from the Minister when the fencmg
work would be resumed,

SHRI S, B, CHAVAN: Sir, it is quite
possible that the Bangladesh Government
may be having some kind of a new force
created for protecting their borders. On
our side also, some more battalions have
been sanctioned and have been  created
and, as the situation develops, if it be-
comes absolutely necessary, more persof=
nel will be posted on these borders in
order to see that this infiltration is put a
stop to. 1 have the figures for 1982,
1983 and 1984. But the  honourable
Member wants to know about the number
of those who have come to our country
and who have been pushed back till now.
1 do not have the figures for 1985 with
me. .

MR. CHAIRMAN: Yes, Mr, Jagadambi
Prasad Yadav.
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fare ar 1982, 1983, 1984,
in  West  Bengal, intercepted and

pushed back by the BSF into an-
gladesh in 1982, the figure was 4,120. Re-
<eived from other agencies and  pushed
back by the BSF into Bangladesh the figure
is 8,508, This is in the area of West Ben-
gal. The respective figures for 1983 were
9,548 and 12,304 and for 1984, 9,864 and
11,467. For four States ] have the fig-
ures and if the honourable Member is
interested in having the information about
any particular State for these three years,
I have the information with me.

MR. CHAIRMAN: Deba

‘Prasad Ray.

Yes, Mr,
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MR. CHAIRMAN: Second questson is.

not allowed. Yes, Mr, Deba Prasad Ray.

SHRI DEBA PRASAD RAY: Sir, is
it a fact that a large number of Bihari
Muslims have already got jnto the indian
territory and setiled down in  Garden
Reach, Khedirpur and Methiyabaruch
areas of Calcutta and are getting them-
selves enrolled as voters in the Indian ele-
ctorate with the clandesting help of some
of the local political leaders and they
are being is sued ration cards also? Ts
it a fact or not? ,
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MR. CHAIRMAN: Yes, Mr. Minister.

SHRI S B. CHAVAN: 1 will request
for a separate notice.

MR. CHAIRMAN: Yes, Mr
Verma,
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(Inzerruptions)
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SHRf PARVATHANENT UPENDRA
(Andhra  Pradesh): Why can’t you  be
specific? (Interruptions) You can’t give a

- general reply.

sy &igex @l FE 9T ¥ g TH
w9 TET 1 74 BT ®YAT T 9T EF
eﬁ%mwﬁ?fmm?ﬁﬁm
% A a1 7w M AW fEEET w6
Ea I GG U S A
a{%rfﬁa%qﬂm?

{7 wEe Wro WEFMW : 1983 F
feea § T@wT UEANHE AT g AT
T AT AT ST 1984 F 3T FH AV
gy AT W fpem | 3EE A f A



8y Oral Answers

nor A A% G fA9d & S e
&1 &Faa fomr war, are w1 o w09 5
T HIT Y A R BT F75 T IAFT
dao faar vy | O T A E AW
& Tger fowT St gw =@sr w9
g gl I ATATW FY AT AT aTh
Y A AR BT § I gHAT FT famr
ot aog ¥ droqogergodl e T aTH A
" S T O AT A1 39 UF e
R A N FOT KA qATE ATATRA
s AT FAY g A i 5 o7
mﬁﬁmwmfwag‘wmmﬁ
Feuq AT F AT FT FH F AR
TOF] UFT X ogmq vw Ffr Ty qar
B Sl
o T AT AF : § 2 frfaee
T ¥ aF I wWAT = g fF uy
IIE FGITT alﬁ‘&fakfmm%
ATET qT T aTa'ﬁg at ga¥ ferpmamr
§ TR AW FOATET FEieh
N & froerr fe 2 oo agy ¥
Atsrars wey wifeT 2 ) 98 TRy #7
Wt H Iy ATy F e A w-
JIET FT T F FLCITFT @Y g Al
TF AF T2 FUATE AERWA 2O 7

s QR AV > HEFN zgF AT H
AT Qi w1 AEET FENE |

SHR1 SUROMAL SEN: Sir, our ex-
perience is that when the Government of
India tried > orect the barbed wire fenc-
ing the Basgludesh armed forces put up
a resistance on the border. Now if we
restart our work in full swing, their re-
sistance will come in a big way because
the Bangladesh Government, 1 feel, is
determined not to allow us to put up the
fencing. Now we also want that  our
relations with Bangladesh should not be
further worsened. In this connection, be-
fore we take up the work in full swing,
does the Goverpment contemplate having
high level discussions with the Bangladesh
Governmeat so that they desist from put-
ting up .a resistance on the erection of
the barbed wire fencing—so that the vela-
tion is not further embittered?

SHR{ S. B. CHAVAN: I can see
anxiety of the hon. Member.

the

In reply
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to an earlier question I have stated that
our Foreign Secretary is going to Bangla-
desh in the month of April 1985, and
this question is going to be discussed at
the highest level, . and | feel that the
Bangladesh Government will be able to
¢e reason behind why we are doing this.
MR. CHAIRMAN: Shri Sitaram Kesri.

(Interruptions) .
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MR. CHAIRMAN. Yes, next Mr, Jas-
want Singh.

SHR1 JASWANT SINGH: 1 take up
from what confusion the honourable the
Home Minister has spread jn the House
on this subject. He is following his ear-
lier precedent on another subjects,  The
Home Minister has said that the work on
the barbed wire fence has not been com-
pleted. This is very misieading. The
work has pot even commenced. It is
not a question- of actval, physical pillars.
We have been stopped at the survey point
of the work and there it not an inch of

. barbed €ire that has been put up. Why

don’t you, Mr. Home Minister, get up
and say so. that we have been stopped
at the sorvey point itself? 1 would like
to take the honourable Minister into con-
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fidence and remind him of an assurance
given to me by your distinguished prede-
cessor in this House in the middle of
1984 when 1 had asked “When are you
going to resume work on the barbed wire
fencing?”’ He had  categorically  said,
“After the monsoon of 1984.” Now we
are fast approaching the monsoon of
1985, Therefore, my que‘stion specifically
1s: When are you going to resume just
the survey work, not the actual erection
of the barbed wire fence? When are you
going to resume the survey work for
which we are not dependent on Bangia-
desh, on what Bangladesh says or what
Bangladesh does’nt say. Firstly, the
survey work on this 3200 kms. Seccndly,
he has further confused the whole issue
of deportation - and alien  identification

ny Ay WITART ZIT ITH qRT
famifaro

which” means from this hour. 1  would
therefore, like to ask this questson; What
is the basis of this House and the other
House having enacted the Illegal Immi
grants Detection Tribunals Act by which
Parliament has set 25th March, 1971  as
a cut off date. What status does *hat
have? What status does your  Govern-
ment’s earlier assurance on the subject
bave? What does abhi” mean?

SHRI S. B. CHAVAN: So far as the
first part of the question is concerned not
only the survey but simultaneously the
work of putting up pilars was started on
the border of Bangladesh and ‘at that point
the Bangladesh police personnel or their
border security forces fired at our CPWD
people, and that is why. . (Interruption)

This was simultaneously started—the sur-
vey ay 'well as putting up these psllars..

SHR| VIRENDRA VERMA: The hono.
urable Member has put a specific ques-

tion. A specific answer also must be given
to that.
SHRI S. B. CHAVAN: Funds have

been provided for both survey as well as
for starting some work and thereafter at
least fa the first hundred kilometres ad-
joining Assam  we should be able to
complete this work at the earliest. That
is how instructions have already  been
given, .
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SHRI JASWANT SINGH: My two.
qn_estions are very specific. When are you
g0Ing {0 resume survey wuik? - Svoendiy,
what is the status of the Illegal immi-
grants Detection Tribunals Act in  the
light of what you have just said,

W g W Har WOT IARY
agre fawrdT 1
These are my specific questions.

SHR] PARVATHANENI UPENDRA:
Please allow a discussion tomorrow, a
special discussion, on this $ubject,

SHRI JASWANT SINGH: I want a
specific answer right now. These are very
specific questions. If the Home Minister
is unable to answer, the Prime Minister is
present in the House. These are very im-
portant questions. There are assurances
on the subject from the Government, not
just this Government, the previous Gov-
crnment,

SHRI LAL K. ADVANI; If he has
said “abhi” by mistake, he can withdraw
it. He is in a position to correct himself
right, now. Why should there be a con-
fusion over this Everyone is  in-

SHRI J. K. JAIN: Why are you try-
ing to put something in the month  of
the Home Minister

MR. CHAIRMAN: 1 will try to get an
answer. If you are silent and i  you
maintain order, T can ask the Minister to
answer specifically, Otherwise, he would
pot be able to answer.

Mr. Minister. the first question is whe-
ther any portion has been fenced. Ac-
cording to Mr, Jaswant Singh, not an inch
has been fenced. That is the first ques-
tion. The second auestion is: What is the
status of the Act which you have passed
in which vou have said that 25th Janary,
1971 is the date and any person who zarte
after il at will be pushed back, Wha* is
the status with regard tto these people?

SHRI S. B, CHAVAN: So far as the
first part of the question is concerned, the
matter is very clear that it is at the
survey stage. And when the pillars were
erected, the whole incident took  place.
That is why it could not proceed. (Inter-
ruptions) And so far as the subsequent
portion of the question, that is, enactment
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which has been passed by both the Houses

is concerned, there is no question of going
back,

MR. CHAIRMAN: Mr. Minister, in
one of the answers you said that it has
not bzen completed. The point made by
the other side is that you have not com-
menced. What is the position?

SHRI S. B. CHAVAN: 1t is so0. We
have not been able to commence the work,
That is the answer.

AN HON, MEMBER: What about the
second part? . -

SHRI S. B. CHAVAN: The second part
is also absolutely clear, We are bound
by the enactment which has been passed
by both the Houses. There is no question
of going back on that,

MR. CHAIRMAN: Nex

Question—
Q. No, 225, :

Loss suffered by the Vayud(;of services

*¥225, SHRI MUKHTIAR
MALIK: Will the PRIME
be ‘pleased to state.

SINGH
 MINISTER

(a) whether it is a fact that the Vayu-
doot services have been suffering loss since
inception;

(b) if so, what is the total loss suffered
. till date;

(c) whether Government propoose fo
make any inquiry in this regard; and

(d) what are the measures, Government
have taken to make the services profitable?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI ASHOK GEHLOT):
(a) to (d) A statement is laid on the
Table of the House.

Statement

(a) No, Sir. Vayudoot which sufferad
a loss of Rs., 66.60 lakhs and Rs, 109.27
lakhs during 1981-82 and 1982-83 respec-
tively, earned a profit of Rs. 3.72 lakhs
during 1983-84 and Rs. 26.95-lakhs dur-
ing the period April-December, 1984,

(b) The accumulated loss of Vayudoot
till December, 1984 is Rs, 145.20 {akhs.

[ 28 MARCH 1985 ]
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(c) and (d) The Government has oveen
regularly reviewing the performance  of
Vayudoot and the following  measures
inter-alia have been tackn to improve the
operating results:—

(1) Re-routing and rescheduling of ser-
vices has been effected with  good
results.

(2) Fares have been rationalised with
some marginal increase on certain
routes which could sustain the in-
crease without adversely affecting
and load factor.

(3) Dornier-228 a STOL aircraft has
been inducted into the fleet  of
Vayudoot for better operating,  re-

sults.

SHRI MUKHTIAR SINGH MALIK:
Mr. Chairman, Sir, it is very much regret-
ted, rather it is a matter of great concer®,
that the Vayudoot services during 1981-
82 and 1982-83 had suffered huge losses
to the tune of Rs 1.75 crores. But at
the same time it is appreciated that it
has begun to show plus results, and for
that T would like to congratulate the Gov-
ernment. However, 1 would like to ask
the on. Minister to enumerate the various
causes which resulted in these huge losses
during 1981-82 and 1987-83. Was it not
due to the mismanagement, inefficiency
and dereliction of duty of the staif? If
so, has any responsibility been fixed nr?on
any of the officials and has any action
been taken againsg them? Then, Sir, ...

MR CHAIRMAN: Please sit down
now; you will have a second supplemens

tary.
SHRI MUKHTIAR SINGH MALIK:
1 am asking about the causes.

MR. CHAIRMAN: Please sit down.
Let hsm answer that first.

sy Meiv g o ST, § AT
yreqq & favag T Hrgar b . .
SHRI R. MOHANARANGAM: Sir,. t'he
question was put in English, T.he Minis™ .
ter is giving the reply in Hindl.. It was
put in English. Kindly ask him 1o
give the answer in English,



